INCOME TAX APPELLATE TRIBUNAL
RAIPUR BENCH “DB”, RAIPUR

Order —Ready for Pronouncement on 5th August, 2026
(As per Rule 34 of the ITAT Rules, 1963)

BEFORE JUSTICE (RETD.) C.V. BHADANG, PRESIDENT AND

SHRI R.K PANDA, VICE PRESIDENT

Sr. No. ITA No. Name of the assessee Author

1-2. 72 & T3/RPR/2025 Anil Agrawal VP

3. 232/RPR/2025 Akash Manglani, Bilaspur VP

4. 523/RPR/2025 Aka.sh Ispat Pvt. Ltd. VP

S. 556/RPR/2025 M/;’. Abhlshek Steel Ind.ustr'ies Ltd. VP

6. 557/RPR/2025 Mahamaya Steel Industries Limited VP

7-8. 597 & 598/RPR/2025 Urmilé Kedia, Raigarh o VP

9-10. 707/RPR/2025 Anana:'Kﬁﬁar Agréwal VP
CO 1/RPR/2026

11-12. 627/RPR/2025 Vivek Agrawal VP
CO 27/RPR/2025

13. 637/RPR/2025 Jainam Builders VP

14. 673/RPR/2025 Prakqsh. Corporates, Raipur VP

15. 739/RPR/2025 Satkar Caterers Pvt. Ltd. VP

16. 835/RPR/2025 Maheshwari Coal Benefication and VP

Infrastructure Pvt. Ltd.
17. 312/RPR/2026 Padam Jain, Durg VP
ML 05.08.9
05.08.2026 Senior Private Secretary

ITAT, Raipur
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